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Loss due to non-allotment of flats 
225. SHRI RAJNI RANJAN SAHU: 

Will the Minister of URBAN DEVE-
LOPMENT be pleased to state: 

(a) whether it is a fact that several 
crores of rupees invested in flats pur-
chased by the Directorate of Estates from 
DDA remained blocked for several years; 

(a) if so, the reasons therefor; and 
(b) what is the quantum of revenue 

loss and the number of the allottees who 
suffered as a result thereof? 

THE MINISTER OF URBAN DEVE-
LOPMENT (SHRI DAULAT RAM 
SARAN): (a) to (c) The information is 
being collected and will be laid on the 
Table of the Sabha. 
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